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From

To,

Shri Saptarshi Garg,

Joint Registrar (Vigilance),

Gauhati High Court,
Guwahatl.

The Deputy Registrar (Admn'),
Gauhati High Court,
Itanagar Permanent Bench,

Arunachal Pradesh.

Sub:- Commuted leave.

Ref:- No. HC (IB)-VIGl0Ll2023l Dated 29.11.2023'

Sir,
Withreferencetotheabove,IamdirectedtoinformyouthatShriGote

Mega, District & Sessions Judge, Ziro, Arunachal Pradesh has been granted twenty

twoaayscommutedleavew.e.f2g,L,..2O23to20'1.2'2023,alongwith
station leave permission, subject to submission of his leave application in

prescribed format as well as Leave Admissibility Report at the Gauhati High court

itunugu,. permanent Bench. Further, he is asked to hand over charge of his Court and

Office to the Chief Judicial Magistrate cum Civil Judge (Sr' Division), Ziro'

Yours faithfully,

Dated Guwahati, {r"r. oer, 2023.

{/-

Copy to:

s
JT. REGTSTRAR rurGrtANCE)

Memo No. HC.VII-2 Lt200alLL7 -LL706lA, dated T.f t .L 6L,

1. Shri Gote Mega, District & Sessions Judge, Ziro, Arunachal Pradesh.

G The Project Manager, Gauhati High Court.

RE

4-
v E


